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(lii) Assessment Committee deal­
ing with the assessment of 
house tax has been reconsti­
tuted with a majority of elect­
ed  members.  The  Vice- 
President of the Cantonment 
Board also acts as Chairman 
of the Assessment Committee; 
and

(iv) During temporary absence ot 
the President ot the Canton- 
ment Board the Vice-Presi­
dent has been authorised to 
preside over the meetings of 
the Board.

Construction ot Hoads by China near 
Sikkim Border

•929. Shri K. S. Vtdjrarfld:
Shri Atom Das:
Shri D. C. Sharaa:

Will the Minister of Defence be 
pleased to state:

(a)  whether it is a fact that the 
Chinese are busy round the clock con­
structing and widening the roads near 
Sikkim border;

(b)  whether it is also a fact that 
reports have been received from 
Bhutan indicating hectic road building 
activities in the areas facing North- 
Western Bhutan; and

(e)  if «o. the precautions taken by 
the Government to meet the threat?

Ik* MliWin1 of State in the Minis­
try of Defence (Shri H. R. Bhagat):
(a) and (b). Government have re­
ports that the Chinese have been im­
proving existing roads and bridges and 
constructing new  ones  across the 
boundary with Sikkim and Bhutan.

(c)  Such developments at* closely 
watched, constantly reviewed and 
tata«» apte of fa our dafawa planning
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Deportation of Indian Businessmen 
from Malawi

*731. Shri Btitairu Patel: Will the 
Minister of External Affairs be pleased 
to state:

(a) the names of the leading Indian 
businessmen deported by the Malawi 
Government recently;

(b) the reasons for their deporta* 
tion;

(c) whether our High Commissioner 
there has lodged any protest against 
the sudden deportations; and

(d) if so, with what results?

The Deputy Minister tn the Mtnis- 
try of External ASalia (Shri IWMta 
Pal Singh):  (a)  Seven persons of
Indian origin were declared pjcUbit- 
ed immigrante by the OUaf Mi|»>




